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(b) 1f so, what steps have been taken to
correct the situation?

THE MINISTER OF PLANNING AND
THE MINISTER OF PROGRAMME IM-
PLEMENTATION (SHRI MADHAVSINH
SOLANKI): (a) Yes, Sir.

{b) Government have taken varioug steps
of which mention could be made of the
following:

— Intensive monitoring of projects by
the Mimstry of Programme Imple-
mentation through monthly/quarter-

4.7=- ly moniloring system; -

—  Setting up of Task Force/Empowere.
ed Commilitees for problem solving
and speedy implementaiton of pro-

- jects;

— Indepth periodical review of pro-
gress of projects by administrative
Ministries and constant pressure on
project authorilies for expeditious
completion;

— Close follow-up by concerned Minis-
tries and project authorities with
State Government, equipment sup-
liers, comiractors, consultants and
other concerned agencies to mini-
mise delays;

— Inter-ministerial coordination and
interaction;

— Issue of directions for ensuring con-
tinuity of tenure of project head
until the completion of project and
2—3 years beyond to ensure ac-
countability for implementation.

Defence collaboration with US.A.

2055. SHRI CHITTA BASU: Will the
Minister of DEFENCE be pleased to
state:

(a) whether there is any proposal under
Government's consideration for Jefence
collaboration witk U.S.A. and her western
allies; and

(b) if so, the details thereof?

[RAJYA SABHA]

[

to Questions T2

THE MINISTER QF DEFENCE (SHRI
K. C. PANT)Y (a) and (b) It is propased
to expand detence cooperalion along tie
lines which have already been established
in working together with the Uni.ed States
of Americy on ceriam Delence  related
technologies, such as Light Combat Air-
craft (LCA) Project. It is also proposed to
explore and .deatify other areas of De-
fence cooperation. It will not be in the
national interest to disclose further details,

Allocation of amount for economic deve-
lopment in West Bengal

2056. SHRI CHITTA BASU: Will tns
Minsster of PLANNING be pleased (o
refer to the answer to Unstarred Question
2009 given in the Rajya Sabha on the 26th
November, 1987 and state:

(a) the amount of money promised by
the Prime Minister in September, 1986
for West Bengal for the economic deve-
lopment of the Siate:

(b) the breakup of such financial assis-
tances under each head; and

{c) how far these promis€s or assurances
have since been implemented till date?

THE MINISTER OF PLANNING AND
THE MINISTER OF PROGRAMME IM.-
PLEMENTATION (SHRI MADHAVSINH
SOLANKI): (a) to (c) A Statement is en-
closed. as annexure. {See  Appendix
CXLVII, Annexure No. 85)

XMP—14 Super Computer

2057. SHRI CHITTA BASU: Will ihe
PRIME MINISTER. be pleased to refer to
answer to Unstarred Question No. 1057
given in Rajya Sabha on the 3rd March,
1988 and state:

(a) whether the commercial negotiations
with the manufacturers of XMP-14 Super
Computer have since beep completed;

(b) whether all arrangements regarding
the purchase of the super computer have
since been firalised; and

(c) if so, the details of the arrangements?
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THE MINISTER OF STATE IN THE
MINISTRY OF SCIENCE AND TECH-
NOLOGY AND THE MINISTER OF
STATE IN THE DEPARTMENTS OF
OCEAN DEVELOPMENT, ATOMIC
ENEN.GY, ELECTRONICS AND SPACE
(SHF K. R. NARAYANANY): (a) Yes, Sir.

(b) Yes, Sir.

(c) he commercial negotiations were
completed and contract for purchase of the
Supercowmputer Cray XMP-14 was signed
betweer: the Government of India, De-
partme's of Science and Technology and
M/s. Cray Research Inc., USA on 5-5-1988.
Op thw same day, Agreement for the
supply »f System Software and Hardware
Muin* 4iwnce was also signed.

Indi~ '4 reaction to shooting dowp of
\vaniap airliner in the Gulf

20f% SHRI MURLIDHAR CHANDRA-
KANT BHANDARE: Will the Minister
of FXIERNAL AFFAIRS be pleased to

state whather the Indiap Representative in

the U.N. Security Council supported an
international enquiry into the recent shoot-
ing down of ap Iranian airliner by a U.S.
Warship over the Persian Gulf killing
around 300 passengers and crews including
Indians, if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRT K. NATWAR SINGH): Yes, Sir,

The UN Security Council adopted a
resolution welcoming the decision of the
International Civil Aviation Organisation
(ICAQ) to investigate the incident in its
technical aspects. The Indiap representa-
tive made a statement during the debate
expressing India’s support for the enquiry
to be undertaken by ICAO.

Helicopters for Navy

2059, SHRI RAM NARESH YADAV:
Will the Minister of DEFENCE be pleas-
ed to state:

(a) whether there is g proposal under
Government’s consideration to buy  heli-
copters for Navy to enbhance missile detec-
tion capabilities of the naval fleet;
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(b) if s0, what are the other program-
mes of Government to modernise the
Navy and Air Force; and

(c) whether any agreements for the sup-
ply of the helicopters and materia] for
construction of rmissile frigates, missile
boats and other support vehicles has been
placed with any foreign country?

THE MINISTER OF STATE IN THE
DEPARTMENT OF DEFENCE PRO-
DUCTION AND SUPPLIES IN THE
MINISTRY OF DEFENCE (SHRI CHIN-
TAMANI PANIGRAHI): (a) to (c). The
modernisation plan of the Indian Navy in-
cludeg the enhancement of its missile detec.
tion capabilities. The modernisation of the
Armed Forces is an on-going process re-
lated to the threat perception and the in-
tended roles of the Armed Forces,
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